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annually with 50% central assistance amounting to around ¥ 24 crores (excluding
matching 50% share given by States) under Project Tiger. Many local tribes
constitute such local workforce (besides non-tribals), e.g. Baigas, Gonds in Madhya
Pradesh, Gonds in Maharashtra, Chenchus in Andhra Pradesh, Sholigas in
Karnataka, Gujjars in Uttarakhand and Irulas in Tamil Nadu to name a few. The
deployment of such local tribals has been fostered/encouraged in the last two

years].

(xi)) Initiative taken for collaboration of National Tiger Conservation Authority and
Wildlife Crime Control Burcau towards an online tiger/wildlife crime tracking/

reporting system in tiger reserves.
Funds for reducing pollution in rivers

343. SHRIK. C. TYAGI:
SHRI RAMDAS ATHAWALE:
SHRIDARSHAN SINGH YADAYV:
Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased

to state:

(a) the quantum of funds earmarked by Government to reduce pollution in rivers

of the country during the last two years;
(b) the details of amount spent during the said period;
(¢) whether Government is satisfied with the results achieved so far; and
(d) if not, the steps taken by Government in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, FOREST
AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKAR): (a) to (d) It is the
responsibility of the State Governments/concerned local bodies to set up proper facilities
for collection, transportation and treatment of sewage being generated and ensure that
untreated sewage does not fall into the rivers thereby polluting them. This Ministry has
been supplementing the efforts of the State Governments in abatement of pollution in
identified stretches of various rivers under National River Conservation Plan (NRCP)
and NGRBA (National Ganga River Basin Authority) programmes. The NGRBA programme
along with work of Ganga and its tributaries is with Ministry of Water Resources, River
Development and Ganga Rejuvenation from 01.08.2014 onwards. Sewage treatment
capacity of 5169 million litres per day (mid) has been created so far under the NRCP
& NGRBA (till 31.7.2014) programmes.
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The details of funds allocated and expenditure incurred during the last two years
under the NRCP and NGRBA programmes is as under:

Financial Year Funds allocated Expenditure incurred
® in crore) (X in crore)
NRCP NGRBA NRCP NGRBA
2014-15 77.80 2053.00 7758 326.00
2015-16 66.73 1650.00 66.72 1632.00

Sewage treatment capacity of 134 million litres per day (mid) in financial year
2014-15 & 77 mid in financial year 2015-16 has been created under NRCP, resulting in

reduction in pollution load to that extent from being discharged into the rivers.

Central Pollution Control Board (CPCB) has issued directions under Section 18 1(b)
of the Water (Prevention and Control of Pollution) Act, 1974 in April, 2015 to the State
Pollution Control Board/Pollution Control Committees regarding setting up of sewage
treatment plants and utilization of sewage generated in their respective States. CPCB
has also issued directions in October, 2015 to 178 towns under Section 5 of Environment
(Protection) Act, 1986 for proper treatment and disposal of sewage generated in their
jurisdiction.

Increase in wild tiger count

844. SHRI D. KUPENDRA REDDY: Will the Minister of ENVIRONMENT, FORESTS
AND CLIMATE CHANGE be pleased to state:

(a) whether the wild tiger count has increased for the first time in the country, as

per recent estimates;
(b) if so, the details thereof;

(c) whether the E-cye system of tracking tigers in the country has been started;

and

(d) if so, the details thereof and to what extent this would be helpful in protecting

the endangered animals from poaching?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, FOREST
AND CLIMATE CHANGE (SHRI PRAKASH JAVADEK AR): (a) and (b) Yes Sir. In India,

it has shown increasing trend with subsequent estimations which got initiated in the



